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Sheep Development Council 

2862. SHRI BHAGATRAM 
MANHAR: Will the Minister of 
AGRICULTURE be pleased to State: 

(a). whether it is a fact that the 
meeting of Sheep Development 
Council was held in New Delhi this 
year; 

(b) if so, what is the number of 
officials and non-officials who 
participated in the meeting; 
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(c) whether the payment of TA| 
DA to these officials and non- 
officials has not been made in spite 
of complaints; and 

(d) if so, what are the reasons 
for the delay in expediting the 
payment of TAjDA to officials and 
non-officials who attended this 
meeting and by which date the 
payments will be made to them? 

THE MINISTER OF STATE IN 
THE MINISTRIES OF AGRI-
CULTURE AND RURAL DE-
VELOPMENT (SHRI R.V. SWA-
MINATHAN):   (a) Yes, Sir. 

(b) 19 Members including offi-
cials and non-officials attended the 
meeting. 

(c) and (d) Officers who attended 
the meeting would draw their TA|DA 
from source where their salaries are 
drawn. Three non-official members 
were paid T.A. advance equivalent to 
to and fro-first class Railway fare 
from the place of commencement of 
their journey. Final payment of 
TA|DA in respect of these members 
after adjustment against advance has 
since been released. 

Operation flood I and II and 
CLUSA Oilseeds   Products in 

Gujarat 

2863.  SHRI ABDUL REHMAN 
SHEIKH:    Will the Minister   of 

AGRICULTURE be    pleased    to 
state: 

(a) what was the expenditure and 
layout approved by Government on 
Operation Flood I and II and CLUSA 
Oilseeds Projects and the actual 
release so far; and 

(b) whether the large scale de-
viations in releases were approved in 
advance by Government if so, the 
reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRIES OF AGRICULTURE 
AND RURAL DEVELOPMENT 
(SHRI R.V. SWAMINATHAN): (a) 
and (b) The original statewise allocation 
of Operation Flood-I for Rs. 95.4 crores 
was revised to Rs. 116.4 crores. 
Because of the slow offtake of funds by 
the States, the state-wise ceiling was 
later abolished on recommendation of 
joint FAO-WFP-CCI Mission that re-
viewed the project during September, 
1979. Details of state-wise, original 
allocation, sanctioned 1 amount and 
utilisation of the funds by the states are 
indicated below: 

  


